
HIGH COURT OF CHHATTISGARH, BILASPUR 
ORDER 

Bilaspur, dated 27th June, 2022 No. 93 (Mis.)/ 
-7-3/2022 

By forwarding a copy of Notification No. F 1-3/2014/1/5 dated 10.06.2022 of 

GAD, Government of Chhattisgarh, Raipur, all the District & Sessions Judges are 

directed to observe holiday for 28.06.2022 for their offices situated in the Gram 

Panchayat where the said By-Elections are being held on 28.06.2022. 

By order of Hon'ble the Chief Justice 

Sd/- 
(Arvind Kumar Verma) 

Registrar General 

7839 
I-7-3/2022 

Endt. No. Bilaspur, dated 27th June, 2022 

Copy forwarded to: -
Private Secretary to Hon'ble the Chief Justice, High Court of Chhattisgarh, 
Bilaspur, for kind information of His Lordship. 

Private Secretary to Hon'ble Shri Justice Goutam Bhaduri, High Court of 
Chhattisgarh, Bilaspur, for kind information of His Lordship. 
Private Secretary to Hon'ble Shri Justice Sanjay K. Agrawal, High Court of 
Chhattisgarh, Bilaspur, for kind information of His Lordship. 

1. 

2. 
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Private Secretary to Ho'ble Shri Justice P. Sam Koshy, High Court of 
Chhattisgarh, Bilaspur, for kind information of His Lordship. 

Private Secretary to Hon'ble Shri Justice Sanjay Agrawal, High Court of 
Chhattisgarh, Bilaspur, for kind information of His Lordship. 
Private Secretary to Hon'ble Shri Justice R.C.S. Samant, High Court of 
Chhattisgarh, Bilaspur, for kind information of His Lordship. 

Private Secretary to Hon'ble Shri Justice Arvind Singh Chandel, High Court of 
Chhattisgarh, Bilaspur, for kind information of His Lordship. 
Private Secretary to Hon'ble Shri Justice Parth Prateem Sahu, High Court of 
Chhattisgarh, Bilaspur, for kind information of His Lordship.

Private Secretary to Hon'ble Shri Justice Gautam Chourdiya, High Court of 
Chhattisgarh, Bilaspur, for kind information of His Lordship. 

Private Secretary to Hon'ble Smt. Justice Rajani Dubey, High Court of 
Chhattisgarh, Bilaspur, for kind information of Her Lordship. 
Private Secretary to Hon'ble Shri Justice Narendra Kumar Vyas, High Court of 
Chhattisgarh, Blaspur, for kind information of His Lodship. 

Private Secretary to Hon'ble Shri Justice Naresh Kumar Chandravanshi, High 
Court of Chhattisgarh, Bilaspur, for kind information of His Lordship. 
Private Secretary to Hon'ble Shri Justice Deepak Kumar Tiwari, High Court of 
Chhattisgarh, Bilaspur, for kind information of His Lordship. 
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Private Secretary to Hon'ble Shri Justlce Sachin Singh Rajput, High Court of Chhattisgarh, Bllaspur, for kind Informatlon of His Lordship. P.S. to Registrar General, High Court of Chhattisgarh, Bilaspur, 
Registrar (Vig. & I.& E./Judl./S&A Cell), High Court of Chhattisgarh, Bilaspur, 
Director (CSJA), High Court of Chhattisgarh, BIlaspur, 

14. 

15. 
16. 
17. 

District & Sessions Judge, Balod/ Baloda-Bazar/ Balrampur at 
Ramanujganj/ Bemetera/ Bastar at Jagdalpur/ Bilaspur/ Dakshin Bastar 
at Dantewara/ Dhamtari Durg Janjgir-Champa/ Jashpur at 

Jashpurnagar/ Kablrdham at Kawardha/ Kondagaon/ 
(Baikunthpur)/ 
Rajnandgaon/ Surguja at Ambikapur Surajpur/ Uttar Bastar (Kanker), 
for information, 

18. 

Koriya 
Raipur/ Korba/ Mahasamund/ Mungeli/ Raigarh/ 

Registrar (Computerization)-cum-C.P.C., High Court of C.G., Bilaspur- with a 
request to get it be uploaded in the website of this High Court, 

Additional Registrar (Judl./D.E./A.), High Court of Chhattisgarh, Bilaspur 
Additional Director/Administrative Officer/Deputy Director (CSJA), High Court 
of Chhattisgarh, Bilaspur, 
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20 
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Registrars/Joint Registrars, High Court of Chhattisgarh, Bilaspur, 
Budget Officer, High Court of Chhattisgarh, Bilaspur, 
Accounts Officer, High Court of Chhattisgarh, Bilaspur, 
Assistant Registrar (Est.), High Court of Chhattisgarh, Bilaspur, 

22. 
23. 
24 
25. 

for information/necessary actio. 

(Arvind Kkmar Verma) 
Registrar General 
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